
TR IBWAL 
BANGALORE BENCH 

SCd Floor, 
Commercial Complex, 
Indiranagar, 
BANGALORE.. 560 038. 

Dated: 3JAN1995 
Miscellaneous APPLICATIQ'J NO: 574/1994 in OA NO 517 518 81.1 and 

APPLANTs:sri.L.shivaliga. and Others., 

V/s. 

RESPQDENT:_eCretarYM/ODf 	
ND. 	and four Others., 

Ti 

Sri.M.S.Aaandaramu,AdvocateNo27 
First Floor, First Main, Gandhjnagar, 
Chandrashekar Comp1ex,Banga1or9 

Sri.V.Javahar Babu,Advocate No 53 
First Floor,28th Cross,Cubboflpet 
Main Road, Bangalore_5n2 

Sri.M.Vasudeva Rao,/M.S.padmarajajah 
Central Govt.Stng.couselHjg Court Bldg, 

Bangalor...j 

I 
S.uject: .FSrwajng.f.c.pf the Ordor, Passed by the 

Cntra1 Adm.jnjstrative Trihunal,Bangal,r. 
—xx--- 

Please find encl.sed herewith a copy of the cF1DER/ STAY ODER/J1JTER ORDER/ Passed by this. Trib1 in. the.ave menton.ed aPPlcatjon(s) or2-12-1994 
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ORDER SHEET (Contd.) 
/ç. 	 M 	,W. 

Date Orders of Tribunal 

?PKSVC/TVRMA 

22.1 2.1994 

Orders on M.A. No.574/94: 

We have heard Shri M.. Ananda 

Ramu for the applicant Loutcould 

not hear Shri MSP who is said 

to be not here today and, is pre-

occupied. However, we have heard 

_Shri M.Vasudeva Rao, learrkd Stan-

ding Counsel. We conider it 

Droper to grant two mofe months 

time to the applicant to vacate 

the quarters and nothing more. 

With these observations tthis NA 

r t.ands disposed off. 

I 

VICELCHAIRMAN 

LiE COPY 

Section Off icaf 
Central Administrative Tribunal 

8angolore Bench 
Bangaioi'u 

LU 
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NNEXURE 
A 

TRAL1NISTRATIVE 

	

UAL 	
ZOO jGALCE BENCH 

Second Floor, 
Commercial Complex, 
Indirnagar, 
BANGALCRE... 560 038. 

Dated: 
4  OCT 1994 

Miscellaneous APPLICATIQ NO: 434/94 in O.A.No.517,5189811,813 and 
890 of -1994. APPL1tpT.... L.Shivaljnga and others. 

V/s. 

RESPGDENTS... Secretary,Ministry of Defence,NDelhi & Others. 

To 

	

1. 	Sri.V.Javahar Babu, 	- 
Advócate,No.53,Ist. Floor, 
28th Cross,Cubbonpet Main Road, 

c 	/ 
Bangalore-560 002. 

N2( Sri.LS.Anandarainu,•Advocate,.  
No.27,1st Floor,Ist Main, 
Charidrashekar Cpmplex, 
Gandhinagar,Bangalore-560 009. 

	

3. 	Sri.M.S.Padmarajaiah,Senthor Central 
Govt.Stng.Counsel,High Court Bldg, 
Bangalore-560001. 

I 	 -S  

I 

Suhje; 	iwiding 	
f the OrdQr Passed by the Central Administrative Tr.ihUna1,Baa14r 

	

PlSe find enclosed herewith a copy of th 	DER/ 
STAY DER/B'TER ORDER/ passed by this Iribun in the above Thntjoned application(s) on 97th$eptember,I994. 
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-13  t3ALC(E BENCH 

Second Floor, 
- 	* 	 . 	-mmercia Complex, 

Indiranagar, 
Bangalore560 038. 

Dated:.. 4 I G 1994 

APPL]ATIQ'1 NUMBER: FDJ 7411 90/9l 

APPL]TTs: 	 RrSPcDENTS: 

TOO 
&. 	 •vzs. 	 €C) 

t 	 . 
/crLv, cJi.1  

2' CU 	 flDa -  P041  

- 	 -: 

2 	 / 	-AcUz6iQ  
  

91 
eoJbb000c) 

- 	
LI 

t'f. 

oSte-f 

- 

Subject:— Forwarding sf copies o the Orders passed by the 
Central administrative Tribunai,Bangalore. 

Please find eiclosed herewith a copy of the DER/ 
STAY DR/NTEIM 	passed by this Tribunal in the above 

mentioned application(s)' on_.713 --- 
* 

. 	• 	 () 	DRJTY REGISTRAR( * 	
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CENTRAL ADMINISTRATIVE TRIBUNAL, 
BANGALORE BENCH. 

ORIGINAL APPL1CATI NOS. 517, 516, 811, 813 & 8901 1994 

TUESDAY, THE 26TH DAY OF 3ULY9  1994 

Shri :Jt.,stice P,K. Shyamaundar 	... 	Vice Chairman 

Shri T.V. Ramanan 	 - 	.., 	Member(A) 

	

1. 	Shri L. Shivalinga, 
s/o Lingaish, Major, 
Working as Farm Hand, 
Residing near Madhu Store, 
Post Sanjeevinj. Nagar, 
Hebbal, 
Bangalore - 560 024.. 

(CA No. 517/ 1994) 

	

2. 	Shri Murugadas, Vo.
Mannangatty, 

Major, 
Workirg as Farm Hyi, 
Resident f Farm Quarters, 
No. 1/44/ 1, Hebbal, 
Bangalore - 560 024. 

( CA No. 518/ 1994) 
... Applicants 

(By Advocate M/s V. 3avahar Babi ) 

	

3. 	Shri. Revanna, 	. 
S/o Rangaiah, 
aged about 28 years, 
Wrking as Farm Hand, 
Office or the Officer 	. 
Icharge, Military Farm, 
Hebbal, Bangalore-24 & 
residing at Military Farm 

- Quarters, Hebbal, 
Bangalore - 24. 

• 	 (oA No. 811/.1994) 	•, 	• 	 . 	. 	• 

	

4. 	Shri D. Rangappa, 
5/0 Obanna, aged about 
29 years, working as Farm—Hand, 
Of1 fjce of the Officer Incharge, 
Military Farm, Hebbal, 
Bab ga1ore24 and residing at 

<i'\\Hebbal, Bangalore - 24. 
(( 	

( 

 
CA No. 813/ 1994 ) 



' 

H Ill 
5. Shri Manumantha, 

5/0 Ranga, aged about 40 yearn, 
working as Farm—Hand, 
Office of the Officer Incharge, 
Military Farm, Hebbal, ,, 	I 

Ban galore-24 & residing at 
Military Farm QUarters N9.59 I 

. Hebbal, Bangalore-24. 	 ... 	Applicants 

( OA No. 	89(1/ 1994 )' 

(By Advocate Shri M.S. Ananda Ramu ) 
'i 

Vs. 

1. The Union of India 
by its Secretary, 
Ministry of Defence, 
Na Delhi. 

 The Deputy Director, of 
Military Farm, Headquarters, 
Southern Command, Kirkee, 
P'jne-3 

 The Deputy Director General, 
Military Farm, 

1 Army Headquarters, 
D.N.C. Branch, 
New Delhi. 

 The Assistant Director, 	 ., 
Military Farm, 
Officer Incharge, 
Military Farm, Hebbal, 
Ban calore-24. j. 

• 5• ShriB.B, Biawas, 
Assistant Direttor, Military Farm, 
Officer Incharge, 	Military Farm, 	 • 	 . 	•• 	• - 
Hebbal, Bangalore - 24. 	 • 	• 	 ..-. 	Respondentä 

• By Advocate Shri,  M.S. Padmarajaiah, .Senio: 
' 

'Standing Counsel tor CtraI Government). 

I 
ORDER 

Shri Justice P.K. Shyamsundar, Vice Chairman' 

Heard P2/s 2/. Javahar BaW/ Ananda Ramu for the applicants 

• and the learned Standing Counsel. 	ri/s Javahar Babu/ Ananda Ramu 

' 	. J. combat the order transferring their clients froni Military Farm, 

• • 

' 	.' 	•, 	 • r.. ' 	 ' 	 • 	 • 	• 
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Hebbal, Bangaloie. It is strnøusly urged that the applicants 

being the Farm Hands had been maliciously picked up for unjust 

shift from their native Boil which has resulted in extreme hardship 

not merely to them but also to their families. It is pointed out 

because the applicants were the affice bearers/ members of a 

union of Farm Hands constituted under law, the administration 

taking exception to this kind of congregation had sought to paralise 

the applicants and their colleaies in the other cases which are 

also presently dealt with. 

2. 	We have perused the file and found that all transfer 

orders have been made in  public interest. The argiment is that 

the applicants are singled out in migration to an outside terri—

tory and that the orders suffer from rna]afide but we see no such 

thing. We are satisfied with the order and is not vitiated by 

malafide or any other intention • Under the circumstances, these 

applications therefore fail. The applicants should join their n'ew 

placesof work and after compleUng one year's tenure in the new 

places of posting, the applicants may if so advised make represen— 

I 	 tations to the department for their retrensfer to Bangalore. 	if 

that is done and if in view of the appropriate authority tinding  

that the applicants' prayer for a transfer back to Bangalàre is 

justified, the authority may consider such representation in as 

sympathetic light as possible and with 'al] things being equal 

4 
-, 	 •...4/- 
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may make order retranaferring the applicants toBangalore. In the 

meanwhile, the applicants will be entitled to retain the official 

quarters at Bangal.ore for a period of two months Trom tody. 	With 

this direction, these applications which otherwise tail shall stand 

dismissed. No costs. 

5cfr 

( T.V. Ramanan ) 	 ( P.K. Shyamsundar ) 

	

Muber (A) 	- 	 Vice Chairman 
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CENTRAL ADmlNISTRATIVE TRIBUNAL  
PALE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BANGALcRE... 560 038. 

Dated: 4 0 C T 1994 
Miscellaneous APPLICATIQ\ NO: 434/94 in OANo. 517,518,811,813 and 

890 ofJ994. 
APPLJEANTS:... L.Shivalinga and others. 

V/s. 

RESPQ\DENTS:... Secretary,Ministry of Defence,NDelhi & Others. 

 

	

1. 	Sri.V.Javahar Babu, 

	

,4 	 Advocate,No.53,Ist Floor, 
28th Cross,Cubbonpet Main Road, 
Bangalore-560 002. 

- 2. - 	 Sri.'M.S.Anandarajnij,Advocate, 
No.27,1st Floor,Ist Main, 
Chandrashekar Cpmplex, 

Gandhinagar,Bangalore-560 009. 

	

3. 	Sri.M.S. Padmarajaiah,Senthor Central 
Govt.Stng.Counsel,High Court Bldg, 
Bangalore-56(X)0l. 

. 
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Sujet;- FiwrrU 	'f -pj 	rf •the Ordcr Passed by the Central Administrative 
—xx-- 

lese find enclosed herewith a copy of the c1DER/ 
STAY DER/JNTERIM 0PDhR/ Passed --by this Tribui-1 11 the- above mentioned PPlication(s) on 22th. Se ptemer,1994. 
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